Cent:al Administrative Tribunal @
Principal Bench

New Delhi, this the 2nd dsy of Feb, ,1996

Hen'ble Mr. Justice B.C.Saksena, Vice-Cha irmen(J)
Hon'ble Mr. R.K. Ahoeja, NMember (A)

Mohd. Ishaque Khan s/o Mehd. Ayub Khan,
resident of 457, Gdha Celeny,

Zakir Nayer,

New LUelhi- 110 025, eessApplicant

(By none)

Versus

A Unien eof India threujh the
Secretary of Railways,
Rail Bhawan,
New Dthio

2, Divisienal Comme rcia 1 Superintendent,
Western Railways
Ajmer (Rajasthans
: ...Rescoendents

(Sh, L.S.Mahendru prexy fer Sh,P.S.
Mahendru counsel for the respendents)

By Hen

This case his been on Beard en a few
last dates but none appeared on beha 1f of the
anplicent, Teday alse, nene appesrs on behalf
of the applicent even on the seconu call, In view
of this, the O.A. is dismissed in default and fer
non-presecutien,

‘ Predoee

( B.LC.Saksena )
Vice-Cha irman(J)




